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Qospensntion for the Loss of
Canberra Airoraft

+
rShri A. M, Tariq:

Shri M. L. Dwivedi:
Shri Subblah Ambalam:
Shri 8. A Mehdi:
LShr!mnﬁ Mafida Ahmed:
Wili the Prime Minister be pleased
to state-

{(a) whether the Government of
Pakistan has turned down the demand
of the Government of India for the
payment of compensation for the loss
of Canberra Aircraft and the injuries
sustained by its crew; and

(b) 1f so, further action taken by
the Government of India in the
matter?

The Deputy Minister of External
"Affairs (Shrimatli Lakshmi Menon):
(a) and (b). While regarding the
incident as unfortunate the Pakistan
Government argue that their shooting
down of our Aircraft was justified.
They have so far dechined to accede
to our demand for compensation for
loss of aircraft and injuries to the
crew, Government is, however, pur-
suing this matter.
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Shri Assar: May I know whether
Government have made any efforts to
enhghten world opinion in respect of
this gross violation of international
conduct by Pakistan?

The Prime Minister and Minister of
External Affairs (Shri Jawaharial
Nehru): This fact has attracted opi-
nion, naturally, all over the world,
and we have tried to place the facts
for people to judge. I believe it has
created a good deal of impression, but
I can’t measure that opinion.

Shri Suremdranath Dwivedy: The
Deputy Minister just now told us that
Government is pursuing the matter.
Since the Pakistan Government has
been refusing to concede to our re-
quest, may 1 know what is the alter.
native proposal that the Government
has put forward for the Pakistan
Government to accept; or, is the Gov-
ernment entrusting any other autho-
rity to get it accepted by the Pakistan
Government?

Shri Jawaharial Nehru: On this
question of corresponding with the
Pakistan Government impressing our
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point of view, what we may be in a
position to do or should dp is a matter
1 shoald not like to say now.

Shri Radha Baman: Just now the
Deputy Minister has said that the
matter iz being pursued. May I know
the precise manner in which this
matter is being pursued, and if the
Pakistan Government finally rejects
paying any compensation may I know
whether our Government is contemp-
lating to pay some compensation to
the injured party?

Shri Jawaharlsl Nehru: It is exactly
the question which I have just
answered.

Shri Tyagi: Could the Government
And gav she make af dhe ragnar shab
was used by Pakustan for shooting
down this plane? In which country
was it made?

Mr, Speaker: It does not arise out
of this question,

Shri Tyagi: 1 wanted to know if 1t
was the supply of the United States
or not.

Shri Jawaharlal Nehru: It is fairly
well known that the aircraft used for
this purpose was of the type that is
supplied by the United States of

Amerjea.
Shri Tyagi: That 1s all that 1 want-
ed to know.

Shri 8. M. Banerjee: We were told
that the signatures of our pilots were
forced by the Pakistani authorities.
May 1 know whether any complairt
has been launched, and now that our
pilots have recovered from the shock,
did we get any statement from them
as to how those signatures were
obtained or whether they had at alil
been obtained?

Shyl Jawabarial Nehru: As soon as
those pilots recovered sufficiently,
statements were made by them and I
believe the Defence Minister there-
upon made a statement in Parlia-
ment on the basis of those statements.
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Shrt 8. M. Bamttjes: My qumtion
was that when foreed signatures had
been taken, what action has been
taken by us. We are only talking
about compensation. 1 wanted to
know what action has been
against the Pgakistani suthorities for

be

this forgery.

proaeeuud in our courts?

Shri 8, M. Banerjoe: 1t was done by
Pakistan. There ere criminal pro-

ceedings also.

Mr. Speaker; The hon, Member is
not a lawyer.

Shri Panigrahi: In view of the re-
fusal of the Pakistan Government (o
pay compensation, may 1 know whe-
ther the Government of India has
decided to forgo this claim? -

Shrl Jawaharlal Nehra: If the House
is interested in this matier—not on
the last guestion but I mean the
previous ones—and 1f you will permut,
I shall ask the Defence Minister to
give some information perhaps.

The Minister of Defence (Shri
Krishna Menon): So far as 1 under.
stand the gquestion, the question is
only whether we have said anything
about the authenticity of the state-
ment alleged to have been made by
our pilots We have demed 1t r*\
that time and so far as I re
collect, I communicated to Parliament
that they had no* signed any state-
ment and the signatures did not com-
pare with those made out on the other
side,

Mr. Speaker: Shri Ram XKrishan
Gupta:

Shri Nath Pai: Question No. 45 may
also be taken up with this.

Mr, Bpeaker: Will the hon. Prime
Minister be prepared to answer Ques.
tion No. 45 also now, along with the
question about U.S. Jet bombers for
Peakistan?
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The Prime Minister and Minister of
Extersal Aftsirs (Shel Jawaharial
Nefirw): If you like, I shall certamly
answer.

U.A. Jet Bombers for Pakistan

+
Shrl Ram Krishan Gupta:
Sbri A. M. Tarig:
Shrimati Mafida Abmed:
L 3 Bhri Narayamankutty
Menon:
Shrl Pannoose:
{ Shri Hem Raj:

Will the Prime Minister be pleased
to state.

(a) whether it 1s a fact that USA
has provided Pakistan with a large
nwmoer o1 Sei-bEniervombers and
hght Jet-bombers under the Mutua.
Secunity Programme,

(b) whether the Government of
India have brought to the notice of
the US authorities that their supply
of mibtary equipment and arcrafis
to Pakistan has produced strong ad-
verse reactions in this country,

(c) if so, whether any reply has
been received from the US Govern-
ment, and

(d) the nature of the reply recen-
ed9

The PDeputy Minister of External
Affairs (Shrimati Lakshmi Menon):
(a) The United States Defence De-
partment has announced that the
USA s providing Pakistan with 2
moderate number of jet fighte:r bom-
bers and light jet bombers under tur
Mutual Secunty Programme

(b) Yes, Sir

(¢) and (d) The general line of
reply of the US guthorities has been
that military assistance under the
Mutual Secunty Act, 1954, as amend-
ed, limits the use of the military a.a
solely for the purpose of interaa.
secunty and legitimate seM.defence
of the recelving country
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U.8. Military Ald o Pakistan

+
Shri D, C. Sharma:

| Shri Nath Pai:

W1l the Prime Minister be pleased
to state:

(a) whether the Government of
India have studied the report of @&
Presidential Commuttee of USA.
which was asked to find out if the
pakistan Army was bemng bult up
with United States assistance agamst
the Soviet Union or India, and which
found that ‘certamly some part of
p;:mtm‘s fears had to do with India",
ap

(b) if so, the reactions of Govern-
ment thereto?

The Deputy Minister of External
Affairs (Shrimatfi Lakshmi Menon):
(4} The Presidential Committee 1n
question was appomted to study US
Military Aid programmes The two
Interim Reports which this Committee
have 1ssued deal with general policies
and do mot refer to Palistan speci-
fically by name

According to Press reports, in the
course of his testimony before the US.
House of Representatives, the Chair-
man of thus Commuttee, Mr Wilham
H Draper stated on July 23, 1858, that
Senator Fulbright, Chairman of the
US Senate Foreign Relations Com-
mittee had asked the Draper Com-
mittee to ascertain whether or not the
pakistan army was bemg bwlt up
with US assistance agamst the Soviets
or against India, and that, after a visit
to Pakistan early this year, the Draper
Commuttee had found that “certainly
<ome parts of Pakistan’s fears had to
do with India”

{b) Government have stated on a
pumber of occasions that this obsession
gn the part of Pakistan about a mih-

tary threat from India is entirely base-
jess





